
9*7 Oral Antwert 1? MARCH 1955 Oral AiiMoeri 9a*

Sliri A. C. Giiha; 1 think It Was 
whether restriction of poppy, culti
vation has affected the supply of this 
chemical.

Dr. S»tyawadl; Ye3.
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Mr. Speaker: Order, order. Let us 
*0 to the next question. '

Reservatior Rvlkb

•9*4. SliH I. Eacbann; Will the 
Minister of Home AJTain be pleased 
to state:

(a) whether the suggestion made 
by the Commissioner for Scheduled 
Castes and Scheduled Tribes to cons
titute a Committee for examining the 
reservation rules enforced by each 
Ministry has been apprwed by CS<JV- 
ernment;
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(b) if 80, whether the Committee 
has been constituted; and

(c) if not, what are the difficulties 
in doing so?

The Deputy Minister of Home 
Affairs (Shri Datar): (a) to (c). Gov- 
«rnment have not considered it neces- 
«ary to constitute a Committee for 
this purpose.

Shri 1. Eacharan: What are the
present arrangements to check up the 
proper implementation of these rules?

Shri Datar: Government have laid 
down a number of rules or concessions 
or rather relaxations of rules in this 
respect, and they are taking all possi
ble steps to give concessions to these 
people; and therefore, no committee 
was considered necessary.

Dr. Rama Rao; The question is this. 
The posts reserved for Scheduled 
Castes are not being filled up by the 
various departments. Have Govern
ment set up any machinery to see 
why these posts are not being filled 
up?

Shii Datar: I am afraid the sug
gestion is not accurate. In fact, we 
are asking all the Ministries con
cerned to have an intake as large as 
possible.. In some cases, candidates 
are not available; then, the reserv
ation fixed is carried over to the next 
year, and is not allowed to lapse.
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[The Minister of Ednoatdon and 
Natural Resources and Scientific Re
search (Maulana Azad): No, this is a 
responsibility of the State Govern, 
ments.]

Shri K. K. Basu: May I ask a
question?

Mr. Speaker: This is entirely a 
State subject. Next question. 
S tatistical  and  Ec o n o m ic  A dyisoicy 

S ervici:
>̂ 986. Shri M. L. Agrawal; Will the 

Minister of Home Affairs be pleased 
to state:

(a) since how long the proposals tor 
constituting a '̂Statistical and Econo* 
mic Advisory Service” has been under 
the active consideration of Govern
ment;

(b) whether they have been finalir- 
ed; and

(c) if so, what are the provisions 
regarding recruitment, pay and allow, 
ances, and conditions of Service of 
Members of the Service?




